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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 03.08.2017
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Parties are represented by their respective counsel. Parties are at liberty
to file their written submission within a week. Arguments are heard. Judgment

is reserved.
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Dated:03.08.2017 Sri H.P. Chaturvédi, Member (Judicial)

['vped by:
Kavva Prakash



